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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 606/2024

In the matter of:

News Item titled "Greater Kailash lesser comfort Life amid foul ajr &

mosquitoes" appearing in The Times of India dated 22.04.2024

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT ON BEHALF
OF DELHI POLLUTON CONTROL COMMITTEE IN COMPLIANCE
TO THE ORDER DATED 20.09.2024.

I, Dr. BMS Reddy, Sr. Environmental Engincer, Delhi Pollution Control
Committee, 2™ Floor, Vikas Bhawan-II, Upper Bela Road, Delhi, do hereby

solemnly affirm and state as under-

. That, I am working as Senior Environmental Engineer, Delhi Pollution Control

Committee and am conversant with the facts of the present case on the basis of

record maintained by Delhi Pollution Control Committee in it ordinary course.

. That this Hon'ble Tribunal took up the above referred matter on 27.05.2024

on the basis of the news report dated 22.04.2024 raising the grievance that,
the intolerable stench being emitted from a drain running alongside a park in

Greater Kajlash- I, attracting swarms of mosquitoes.

. That this Hon’ble Tribunal pleased to issue notice to DPCC, CPCB, DIJB,
MCD and DM (South) for filing their respective response.

-

. That, answering respondent has filed a status report on 06.09.2024 on the

basis of the inspection carried out on 21.08.2024, which is available in the

record of this Hon’ble Tribunal.
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5. That, DPCC issued a letter to MCD on 27.08.2024 seeking compliance of

the removal of deficiencies as noted during inspection carried out on
21.08.2024.  MCD (Health Department) in reference to the letter dated
27.08.2024, provided a report dated 06.09.2024 regarding steps taken to
prevent breeding of mosquitoes by regular spraying of insecticide and also
to ensure cleaning and de-silting of this drain, Copy of the report of MCD

(Health Department) dated 06.09.2024 is enclosed herewith as
ANNEXURE-1.

. That, in reference to the letter dated 27.08.2024, a report dated 09.09.2024

was also received from MCD (Maintenance) listing out the corrective
measures taken by the MCD like de-silting at regular intervals. MCD has
further submitted that sufficient flow is maintained and checking the
quantum of silt from time to time. Copy of the report of MCD dated
09.09.2024 (Maintenance) is enclosed herewith as ANNEXURE-2.

. That, DPCC carried out a fresh inspection of the site alongwith MCD

official on 18.09.2024. During the inspection, it was observed that:

* Swarms of mosquitoes as alleged in the complaint were not
observed near the houses alongside drain as MCD Health official
informed that Malaria inspector undertaken Anti Larva spray on
30.08.2024 by power spray tanker in the drain and also Anti
Larval measures done by Knapsack sprayer on 24.08.2024 and
31.08.2024. 1t is also informed that Cold tfog has also been done
in drain and surrounding areas.
The drain is found cleaned and no waste dumping observed in
the drain this time.
MCD official from Maintenance department informed that
regular desilting is being carried out by deploying labours and
informed that approx. 38.60 MT of silt has been extracted from
the drain and sent to SLF Okhla.
* Itis also informed by the official from Maintenance department
that the portion of nallah/drain starts from the outer ring road to
$-363 to B-272 GK-1 and outfalls into GK-1 Nallah. The total
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length of the drain/nallah under the jurisdiction of ward No. 173
is approximately 1435 meters. The catchment arca of the
drain/nallah received discharge from GK- 2, GK enclave-1l, C R
Park, and discharging effluent inta the R & S block drain and
tapping of the same is being done by DJB.

* MCD officials also informed that de-silting of the drain is carried
out in two phases in a calendar year i.e 1% Phase starts from 15"

Jan & 2™ Phase starts from 1* October.

Copy of the joint inspection report dated 18.09.2024 alongwith geo-tagged
photographs of the site taken during inspection are enclosed herewith as
ANNEXURE- 3(Colly).

8. The present affidavit is being filed in compliance to the order passed by this
Hon'ble Tribunal on 20.09.2024.

DEPONENT

VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit are true
and correct to the best of my knowledge based upon the documents and records

available in the office and nothing material has been concealed therefrom. Verified

at New Delhi onthis __ day of October, 2024.

DEPONENT
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NICIPAL CORPORATION OF DELHI

OFF
SOU TII‘;E OF THE DY. HEALTH OFFICER A
ZONE, GREEN PARK, NEW DELHI nnexure-1

NB. AMo
/8 -
2/MCD/2024/ h12 Dated:06/09/2024

Subject: .

A

char ction Taken report in reference to letter received from In-
e -
ge CMC-II on 29.08.2024 vide “Subject Compliance of Hon’ble NGT

o
rder dated 27.05.2024 in OA no. 606/2024”.
lled by concerncd

In reference to subject cited, action taken report fi
Malaria Inspector enclosed herewith.

It is submitted that concern Malaria Inspector undertaken Anti Larval
Spray on 16.07.24, 10.08.2024 & 30.08.2024 by Power Spray Tanker in the
Drain, as well as Anti-Larval measures done by Knapsack Sprayer on
20.07.24, 27.07.24, 24.08.24, 31.08.24 for prevention and control of

Mosquitoes breeding in B Block Drain, Greater Kailash (enclosed). Also, cold

fog has been done in drain and surrounding areas.
With regard to clean-up/desilting of B Block Drain, Greater K
informed that Maintenance Department South Zone has intimated that they

have taken the action and ATR has been forwarded to office of In-charge CMC-

ailash, it is

II, DPCC, Bela Road, Civil Lines, New Delhi-54

Moreover, enforcement action taken by Area Malaria C
JE M, MCD) on 10.04.2024,

ircle In-charge

First Legal Notice was served to agency (

thereafter, M-challan has been issued to concern agency for timely clean-

up/desilting the B Block drain, Greater Kailash on 22.04.2024.

Submitted please.
sure: ATR from Malaria Circle Incharge-173, GK-1.

Enclo
—
= -
¥ o;,\oj ]VL}/ MI-Coord./SZ
Dy. Health Officer ‘

South Zone -

To,

e In-charge CMC-II, .
DPCC, Bela Road, Civil Lines,
New Delhi-54

e OJc

Copy for kind information to:
e Dy Commissioner, South Zone

. AC/SZ
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\ ] Annexure-2

MUNICIPAL CORPORATION OF DELHI

OFFICE OF THE EXECUTIVE ENGINEER-(M)-11 @@

SOUTH ZONE, GULMOHAR PARK, NEW DELHI 110049

E-mail:- eemiisz49@gmail.com T T e A A
No.: EE (M)-11/S2/2024-25/D. 165 Date: QYEIY...

To,
The Incharge, CMC-II
DPCC, Department of Environment, Govt. of NCT of Delhi,
20 floor, C-Block, Vikas Bhawan —II, Upper Bela road,
Civil Lines, Delhi-54.

Subject: -Compliance of Hon’ble NGT order dated 27.05.2024 in OA No-606/2024

Sir,

This is with reference to the letter vide No. DPCC/(10)(10)/(43)/Leg-24/637-
640 dated 27.08.2024 received on 09.09.2024 through Dy. Commissioner, MCD/SZ
regarding the cleaning and de-silting of the drain observed during the inspection
carried out by the DPCC officials of the drain in B-Block Greater Kailash- 1
alongside the park. In this regard, the following are the submissions: -

6‘1 Oﬂgr 1. That the portion of drain/nallah of GK-1 starts from Outer Ring Road to Lala
|° Lajpat Rai Marg. The total length of the drain/nallah under the jurisdiction of
% ward No. 173 is approximately 2075 meters. The catchment area of the
Ol ob drain/nallah received discharge from the far-flung areas of Sangam Vihar,
| Khanpur, Tigri, Devli, Dakshinpuri, Pushp Vihar, Sainik Farm, Chirag Delhi,

Ghitorni, Sultanpur Village, Mehrauli, Fatehpur, Saidulajab Village,
Freedom fighter colony and Saket which are on the upstream side and
discharging effluent into GK-1 drain and tapping of the same is being done
by DIB.

2. That the portion of nalla/drain of R & S block nalla starts from the outer ring
road to S-363 to B-272 Gk-1 and outfalls into Gk-1 nalla. The total lenoth 0?
the drain/nallah under the jurisdiction of ward No. 173 is approximate[ya] 435
meters. The catchment area of the drain/nallah received discharge from GK-

2. GK enclave-II, C R Park, and discharging effluent into the R &
. . : . & S .
drain and tapping of the same is being done by DJB. block

wn/ /
oV WM
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The following measures have been taken by the depar

98

tment to mitigate the foul

smell and to maintain the flow of the drain.

3.

As per the policy of the department, the desilting of the drain is carried out in
two phases in a calendar year i.e. 1st phase starts from 15th January & 2nd phase
starts from 1st October.

phase of the current year 2024 of GK-1 nalla/drain has

The desilting work for 1*
been carried out by deploying the JCB & poclain machine on 03.04.2024,
06.04.2024, 10.04.2024, 11.04.2024, 20.04.2024, 21.04.2024, 22.04.2024,

24.04.2024, 25.04.2024, 15.06.2024, 21.06.2024, 22.06.2024, 06.08.2024,
deploying manual labour also.

07.08.2024, 08.08.2024 & 09.08.2024 and by

Approximately 678 MT of silt has been extracted from the drain and sent to the
SLF Okhla. (Photographs enclosed).

The desilting work of R & S Block nalla/drain has been carried out by deploying
manual labours. Approximately 38.60 MT of silt has been extracted from the

drain and sent to the SLF Okhla. (Photographs enclosed)
& S Block Nallah/drain near Krishi Vihar

Delhi Jal Board has trapped the R
DDA Park before approx. 30 to 40 meters from the outfall by constructing a wall
e water stagnated at the upstream side

rox. 2 meters in height due to which th
closed).

hat the desilting of drains is a continuous process
and as per the policy of the department the desilting activity is carried out
throughout the year i.e. pre-monsoon & post-monsoon. 60% of the desilting is
to be done in st phase (pre-monsoon) and 40% to be done in 2nd phase (post-

monsoon). o
It is further submitted that the department maintained the flow of water in the
f silt from time to time.

drain regularly and checked the quantum 0

Executive Engineer
M-I1/South Zone

app
of this nallah (Photographs en

It is pertinent to mention here t
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Annexure-3 (Colly)

Dated: 18.09.2024

Joint Inspection Report

{1} Joint Inspection of the storm water drain by the officials of MCD{Health Department),
MCD{Maintenance, JE} and DPCC has been carried out on 18.09.2024,

{2) During the joint inspection swarms of mosquitoes as alleged in the complaint were not observed
near the houses alongside drain as MCD Health official informed that Malaria inspector undertaken Anti
Larva spray on 30.08.2024 by power spray tanker in the drain and also Anti Larval measures done by
Knapsack sprayer on 24.08.2024 and 31.08.2024. It is also informed that Cold fog has also been done in
drain and surrounding areas.

{3} The drain is found cleaned and no waste dumping observed in the drain this time.

{4) MCD official from Maintenance informed that regular desilting is being carried out by deploying
labours and informed that approx. 38.60 MT of silt has been extracted from the drain and sentto SLF
Okhila.

(5} Itis also informed by the MCD(Maintenance) that the portion of nalla/drain starts from the outer
ring road to S-363 to B-272 Gk-1 and outfalls into Gk-1 nalla. The total length of the drain/nallah under
the jurisdiction of ward No. 173 is approximately 1435 meters. The catchment area of the drain/nallah
received discharge from GK- 2, GK enclave-Il, C R Park, and discharging effluentinto the R &S block
drain and tapping of the same is being done by DIB .

(6) MCD officials also informed that de-silting of the drain is carried out in two phases in a calendar year
i.e 1% Phase starts from 15" Jan & 2" Phase starts from 1% October.

(7) It is also noticed that Delhi Jal Board has trapped the R&S Block Nallah/drain near Krishi Vihar DDA
Park before approx. 30 to 40 meters from the outfall by constructing a wall approx. 2 meter in height
due to which the water stagnated at the upstream side of this nallah. DJB should removed the wall and
divert the water containing sewage from entering into the storm water drain.

Attendance of officials who are present during the inspection is attached herewith this report.

20
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